FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
TRIG DETECTIVES PRIVATE LIMITED OPERATING IN SECURITY SERVICES
AT MUMBAI
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along Trig Detectives Private Limited
with PAN & CIN/ LLP No. CIN: U74920MH1983PTC031721
2. Address of the registered office Office No. 3,4,5,6, Shitladevi Co-Op Hsg
Soc Ltd, Opp Indian Oil Nagar, D N Nagar,
Andheri West, Mumbai-400053.
3. URL of website Corporate Debtor does not hold valid
website
4. Details of place where majority of fixed | The major asset of the Corporate Debtor is
assets are located leasehold property, which is situated in
Nagpur
5. Installed capacity of main products/ The Corporate Debtor is engaged in the
services business of providing security services
6. Quantity and value of main products/ Latest audited financial statements for the
services sold in last financial year year ended March 31, 2026 can be sought by
sending a request to Resolution Professional.
7. Number of employees/ workmen As on Insolvency Commencement Date,
there were no employees or workmen.
8. Further details including last available Details can be sought by sending a request
financial statements (with schedules) of | to Resolution Professional at:
two years, lists of creditors are available | tdpl.cirp@gmail.com
at URL:
9. Eligibility for resolution applicants Details can be sought by sending a request
under section 25(2)(h) of the Code is to Resolution Professional at:
available at URL: tdpl.cirp@gmail.com
10. | Last date for receipt of expression of November 18, 2026
interest
11. | Date of issue of provisional list of November 28, 2026
prospective resolution applicants
12. | Last date for submission of objections December 03, 2026
to provisional list
13. | Date of issue of final list of prospective | December 13, 2026
resolution applicants
14. | Date of issue of information December 18, 2026

memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants



mailto:tdpl.cirp@gmail.com
mailto:tdpl.cirp@gmail.com

15. | Last date for submission of resolution
plans

January 17, 2027

16. | Process email id to submit Expression

of Interest

tdpl.cirp@gmail.com

SD/-
Deepali Jinesh Parekh
Resolution Professional (“RP”)

In the matter of Trig Detectives Pvt. Ltd. (“Corporate Debtor”)
Regn. No. IBBI/IPA-001/1P-P-02880/2024-2025/14439
Reg. and Process specific Address: C-23, Satyam Shopping Centre, M. G. Road, Ghatkopar

(¢), Mumbai — 400077

Process Specific email id for correspondence: tdpl.cirp@gmail.com

Contact No.: +91 70215 34560
Date: 03-11-2026
Place: Mumbai
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o) MADHYA PRADESH POWER GENERATING COMPANY LTD.

0/0 The Chief Engineer (Generation) STPS, P.0. Sarni, Distt. Betul (MP) PIN 460447

“THROUGH E-TENDERING PROCESS

M.P. Power Generating Co. Ltd. invites tenders from reputed/established Contractor/Firm only as per details
given below for STPS, MPPGCL, Sarni. These Tenders are being processed through e-tendering system.
For viewing detailed NIT and participating in Electronic Tenders, please visit the website www.mptenders.

Fax : (07146) 278466, Phone : 278422

LYH

gov.in
Tender Particulars Date & Time of | Date & Time of
No. Closing of Online| E-Opening of
Submission Tender
PT-5254/TID- |Procurement of spare Parts of Side Arm Chargers, Date Date 04.12.2026
2026_ MPPGC_ |Coal Sampling Units, Ventilation System, Wagon 02.12.2026 From 15:30 Hrs.
535041_1 Tipplers and Conveyor System of CHP-IV, STPS,| Upto 15:00 Hrs. onwards
MPPGCL, Sarni.

Save Energy and for free Fly Ash supply, Contact No. 9425611078
M.P. Madhyam/128894/2026 SUPERINTENDING ENGINEER (P&W)

Branch Office: ICICI Bank Limited, SP-24, Ambattur Industrial Estate,
Chennai- 600058

PUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET

?1CcICI Bank

BEFORE THE MUMBAI DEBTS
RECOVERY TRIBUNAL NO. 11
(Ministry of Finance)
3rd Floor, Telephone Bhavan,
Strand Road Colaba, Mumbai - 400 005
ORIGINAL APPLICATION NO.
1462 of 2024

CORRIGENDUM

The General Public is hereby informed
that SUMMONS (Vidya Sagar Mishra
(Defendants)) advertisement Published on
Tuesday, 6th October, 2026 in Free Press
Journal (English) & Navshakti (Marathi)
Mumbai Edition.

In the notice Given / Issued under my hand
and the seal of this Tribunal on this date is
wrongly mentioned as “17th October,
2025” instead of “18th day of September,
2026”.

All other matter of the advertisement will
remain unchanged. sd/

Registrar
DRT-Il, Mumbai

www,freepressjournalin

See proviso to Rule 8(6)
Notice for sale of immovable asset(s)

E-Auction Sale Notice for the sale ofimmovable asset(s) under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
This notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below
described immovable property mortgaged/ charged to the Secured Creditor, the Physical possession of which has been
taken by the Authorised Officer of ICICI Bank Limited will be sold on 'As is where is', 'As is what is' and '"Whatever there is'
as per the brief particulars given hereunder;

Sr. Name of Details of the Amount  [Reserve| Date and | Date &
No. Borrower(s)/ Secured asset(s) Outstanding | _Price | Timeof | Time of
Cgﬁ%rr?tvgfsrs/ with known Earnest| Property |E-Auction
Loan Account No. encumbrances, if any E’;Ae%%esll/t Inspection

(A) (B) (€ (D) (E) (F) (G)

1. [Mr. Raadju Sadayappan |Flat No.808, 8th Floor, Tower-H 8, New No. Rs. Rs. | November | November
(Borrower) Mrs. 135, (Old No. 180), Arun Excello- Temple 43,48,913/- | 15,50, | 16,2026 | 25,2026
Mahalakshmi Raju (Co- |Green Heights- Phase -II, Mathur Village, As on 000/~ from from
Borrower) Loan Account|Sriperumbudur Taluk, Kanchipuram- 602105. |  (October Rs. | 11:30 AM | 10:30 AM
No. LBCHE00002049495 |Residential Flat 1BHK Super Built-up Area 29, 2026) 155 to to
LBCHE00002061060  [695 Sq,ft., UDS 233.5 Sq.ft., 060/1 12:30 PM | 11:30 AM

The online auction will take place on the website (URL Link-https://BidDeal.in) of e-auction agency M/s. Value Trust Capital
Services Private Limited. The Mortgagors/ noticee are given a last chance to pay the total dues with further interest till
November 24,2026 before 05:00 PM failing which, this/these secured asset/s will be sold as per schedule.

The Prospective Bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft (DD) (Refer Column E) at ICICI
Bank Limited, SP-24, Ambattur Industrial Estate, Chennai- 600058 on or before November 24, 2026 before 03:00 PM and
thereafter they need to submit their offer through the above mentioned website only on or before November 24, 2026
before 05:00 PM along with scan image of Bank acknowledged DD towards proof of payment of EMD. Kindly note, in case
prospective bidder(s) are unable to submit their offer through the website then signed copy of tender documents may be
submitted at ICICI Bank Limited, SP-24, Ambattur Industrial Estate, Chennai- 600058 on or before November 24, 2026
before 05:00 PM. Earnest Money Deposit DD/PO should be from a Nationalised/Scheduled Bank in favour of “ICICI Bank
Limited” payable at Chennai.

For any further clarifications with regards to inspection, terms and conditions of the e-auction or submission of tenders,
kindly contact ICICI Bank Limited on 7550214251

The Authorised Officer reserves the right to reject any or all the bids without furnishing any further reasons.

PUBLIC NOTICE
NOTICE is hereby given to the public atlarge
by my client solely for the purpose of calling
upon any person or persons having any
right, title, interest, claim or objection of
whatsoever nature in respect of Flat No. 30,
admeasuring about 300 sq. ft. carpet area on
the 5" Floor, of the society known as Shree
Sadgurukrupa Co-operative Housing
Society Limited situated at 138, Senapati
Bapat Marg, Matunga West, Mumbai — 400
016, owned by MRS. VIJAYA ARUN
SHETYE.

All person(s) / firm / party / banks / financial
institution and any statutory body having any
claim or interest in the said property or any
part thereof by way of sale, development,
gift, lease, leave and license, inheritance,
exchange, mortgage, charge, lien, trust,
possession, easement, attachment or
otherwise howsoever are hereby required to
make the same to the undersigned in writing
with supporting documents at address Office
No.1, Jaykumar Agency, Saraswati Mahal
Compound, Junction of Ranade Road &
Shivsena Bhavan Path, Dadar (West),
Mumbai - 400028 within 14 days from the
date of publication hereof failing which, any
claim/s, shall be considered as waived off /
abandoned/given up or surrendered.

Place : Mumbai

Date :03.11.2026

For detailed terms and conditions of the sale, please visit www.icicibank.com/n4p4s Sdi-
Date: November 03, 2026 Authorized Officer, Pournima Gopal Palav.
\Place: Mumbai ICICI Bank Limited / Advocate High Court

FORM G V8 )+ Garware Hi-Tech Films Ltd.
INVITATION FOR EXPRESSION OF INTEREST FOR Registered Office: Naigaon, Post-Waluj, Chhatrapati Sambhajinagar
TRIG DETECTIVES PRIVATE LIMITED (Aurangabad), Maharashtra — 431133, India
OPERATING IN SECURITY SERVICES AT MUMBAI TO WHOMSOEVER IT MAY CONCERN
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board NOTICE is hereby given that the certificate[s] for the under mentioned securities of the
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) EOT:a“V haf/h(ja;/eﬂl‘;)egn '°St/m'TP|_a°ed dandl‘th‘e hoﬁ_?f[sl f[Jf]the said securities / applicant(s]
as/have applied to the Company to issue duplicate certificate(s].
SC RECEVANI PAR_TICULABS - — Name of holder Folio No,Face Cert'ificate Distincive Nos. | No- of
1. | Name of the corporate debtor along Trig Detectives Private Limited Value|siar' ' End Start - End |Shares
with PAN & CIN/ LLP No. CIN: U74920MH1983PTCO?31721 1. RANJAN DILIP SHETH 127730 6843796-6843820| 25
2. | Address of the registered office Office No. 3,4,5,6, Shitladevi Co-Op Hsg 2. PARESH JAYACHANDRA| 00R04947| 10 247330 |9261108-9261132| 25
Soc Ltd, Opp Indian Oil Nagar, D N Nagar, SHAH 247331 9261133-9261137 5
Andheri West, Mumbai-400053. 59392 | 4863651-4863700| 50
3. | URL of website SZLpSOi{:te Debtor does not hold valid It is hereby informed that the above-mentioned shares have already been transferred to the!
- — - - - Investor Education and Protection Fund (IEPF) pursuant to the applicable provisions of the!
4. | Details of place where majority of fixed | The major asset of the Corporate Debtor is Companies Act, 2013.
assets are located leasehold property, which is situated in The Public are hereby cautioned against purchasing or dealing in any way with the above
Nagpur referred share certificate(s].
5. | Installed capacity of main products/ | The Corporate Debtor is engaged in the Any person who has any claim in respect of the said share certificate[s] should lodge such claim
services business of providing security services with the Company or its Registrar and Transfer Agents : MUFG Intime India Private Limited
6. | Quantity and value of main products/ | Latest audited financial statements for the 247 Park, C-101, 1st Floor, L. B. S. Marg, Vikhroli (W), Mumbai-400083. TEL: 8108116767 within
services sold in last financial year year ended March 31, 2026 can be sought ; fofizg ?L F.’:gfs;ﬁntﬁ; ‘B‘SPTEL',?: g;t:gvchl:méﬁafl;g]“ will be entertained and the Company shall}
by send_mg a request to Resolution Place: Mumbai . Name(s) of the Holder(s):
Professional. Date: 03/11/2026 RANJAN DILIP SHETH & PARESH JAYACHANDRA SHAH
7. | Number of employees/ workmen As on Insolvency Commencement Date,
there were no employees or workmen.
8. | Further details including last available | Details can be sought by sending a request
financial statements (with schedules) | to Resolution Professional
of two years, lists of creditors are at: tdpl.cirp@gmail.com
available at URL:
9. | Eligibility for resolution applicants Details can be sought by sending a request
under section 25(2)(h) of the Code to Resolution Professional
is available at URL: at: tdpl.cirp@gmail.com _ - QI%—QT)[ -
10.| Last date for receipt of expression of | November 18, 2026 Z -
interest .
11.| Date of issue of provisional list of November 28, 2026 Ud a\ g} Qﬂ %|\_‘| 3521 NG| A‘é\r 1%5 PR NO. 388868 ﬁ
prospective resolution applicants o .
12.| Last date for submission of objections | December 03, 2026 YpTIRId 3‘— - aa Q:‘! a1 Fa-RDSD/RAMGARH/24/
to provisional list R o Id
13.] Date of issue of final list of prospective | December 13, 2026 MMGSY/2O26'27 (a Te ?‘F\’ EECES] S,C’“‘” SSEN
resolution applicants UTHTTId— s qHET g B T gl ferator
14.| Date of issue of information December 18, 2026 + ﬁ EF} . W |)
memorandum, evaluation matrix and ﬁ aa 'CAakIGE Eﬁ a 5} E}ﬁ CARSCH Q:R:m%lﬁ ﬁo_é]'[ SITAT % |
request for resolution plans to
prospective resolution applicants aa XU SEs qc \:—
15.| Last date for submission of resolution | January 17, 2027 . . .
pions 1. Wﬁﬁﬁmwﬁﬁfﬁ - 1%:11?5_ 02.11.2026
16.| Process email id to submit Expression | tdpl.cirp@gmail.com 2 g_ﬁﬁ—cﬂ- Elﬁ Ef‘))[ %—fg— TG A — ]%TH—CE 02.11.2026 Qéf
of Interest : T
sb/- 23.11.2026 BT AURTE 5:00 Tof TE |
Date: 03-11-2026 Deepali Jinesh Parekh W ﬁﬂ’@[ - .
Place: Mumbai Resolution Professional (“RP”) 3. _&F_ . aa a% QE[ HHY — 26.11.2026 314X 3;
In the matter of Trig Detectives Pvt. Ltd. (“Corporate Debtor”) 02:00 E'ﬁ |
Regn. No. IBBI/IPA-001/1P-P-02880/2024-2025/14439
Reg. and Process specific Address: C-23, Satyam Shopping Centre, M. G. Road, ﬁﬁ[ H'Fﬁ 219,]13?[ % | .
Ghatkopar (), Mumbai - 400077 HTiUTeIS AR,
Process Specific email id for corresp tdpl.cirp il.com arfior faera a9y yaved HTe
Contact No.: +91 70215 34560 )
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Bihar Museum, Patna
(An Autonomous Society under the De

NOTICE INVITING TENDER

of Art and Culture Government of Bihar)
Nehru Path (Bailey Road), Patna-800001

PUBLIC NOTICE

NOTICE is hereby given to all concerned
and the public at large that under the
instructions of our client, we are
investigating the title of Khar Maya
Developers (formerly known as Tridhaatu
Maya Developers LLP) and Hetvik
Developers  Private Limited as the
developers in respect of immovable property

partment

NOTICE INVITING TENDER FOR “FOR CONCEPTUAL PLAN FOR AN

more  particularly  described in the
SCHEDULE hereunder written

EXHIBITION ON CHHATH PUJA AND PIND DAN FO

(“Property”).
Any person(s) or entity(s) including but not

R PARTICIPATION

IN BIENNALE ON ART, ARCHITECTURE AND DESIGN IN DELHI.”

limited to any bank or financial institution
having or claiming or asserting to have any

Sealed tenders are invited from reputed agencies under “Two-bid
(un-priced) and Financial Bid (priced) “For conceptual plan for a

of the Tender Document can be downloaded from the website htt
http://prdbihar.gov.in / https://state.bihar.gov.in/ yac. The bidd

Security Fee (EMD) of Rs. 1,00,000/- (Rupees one Lakh Only) th

Director General, Bihar Museum, Nehru Path (Bailey Road), Patn
date and time. The tenders received late/tenders without Proc
tenders/Incomplete Tenders in any respect would be rejected. The
any reason.

work or blacklisted will not be allotted the work.

Demand Draft from any scheduled bank, payable in favor of “

time of submission of the tender.

the website. Original EMD along with signed bids shall be submi
Director General, Bihar Museum, Patna till date and time of subm

inclusive of GST and any other taxes etc.

Queries can be emailed at museum.org.

declaringany reason.
8. Other

https://state.bihar.gov.in/yac
Important Dates for the selection process:
1. (i) Datefor pre-bid conference -
2. (ii) Last date for submission of Tender-
3. (iii) Date of opening Technical Bid— 20/11/2026at03.0
4. (iv) Date of opening Financial Bid- Will beinformed.
Venue for pre-bid Conference: Pre-bid Conference will be held att

PR- 014735 ( Youth, Art & Culture ) 2026-27

Puja and Pind daan for participation in Biennale on Art, Architecture and Design in venue in
Delhi” for Bihar Museum Society, Patna (An Autonomous Organization under the
Department of Art, Culture & Youth, Govt. of Bihar, Registered under Societies Registration
Act, 21, 1860). The exhibition will be held in Purana Quila, New Delhi. Detailed information

refundable tender processing fee of Rs. 5,000/- (Rupees five thousand only) and Bid
favour of BIHAR MUSEUM SOCIETY, PATNA, payable at Patna along with the Technical Bid.
Bid Security money(EMD) will be returned to the all-unsuccessful Agencies after 30 days of

finalization of the tender. Tender Document complete in all respectsin a sealed envelope is
to be submitted by Speed Post/Registered Post/Courier or by hand at the office of the

Museum, Patna reserves the right to accept or reject any or all tenders without assigning
1. Agencies of national or international repute may tender. Any bidder debarred from
2. The cost of tender document is non-refundable, and it should be in the shape of

Patna” payable at Patna. Original Bank Draft along with signed bids and EMD (in original)
shall be submitted at the office of the Director General, Bihar Museum, Patna till date and

3. Earnest money shall be in the form as explained in the Bidding Document available at

4. The Successful bidder must have to deposit performance security 05% of Tender value.
5. Deduction at source from running bill will be done per month for income tax, GST,
Security deposit etc. as per Bihar Government rule. Rate quoted by bidder shall be all

6. Regarding any information of the proposed work, bidder should contact office of the
Director General, Bihar Museum, Patna on any working day, before submission of bid.

7. The Bihar Museum Society, Patna have a right to extend or cancel the Bids without

information can be obtained and downloaded from the website
http://biharmuseum.org / http://state.bihar.gov.in/prdbihar or

12/11//2026 at3.00 p.m.
20/11//2026 upto11.00a.m.

General, Bihar Museum, Nehru Path (Bailey Road), Patna— 800 001.
(Ranbeer Singh Rajput )
Additional Director-Admin (i/c)
Bihar Museum

demand and/or objection and/or any right,
title, interest, estate and, or share of any
nature whatsoever in, to, over, upon, against
or in respect of the Property or any portion
thereof by way of mortgage, hypothecation,
encumbrance, deposit of title deeds,
entitlement, sale, agreement for sale, transfer,
agreement, lease, agreement to lease, sub-

” system - Technical Bid
n exhibition on Chhath

lease, agreement to sub-lease, tenancy,
license, sub-license, lien, charge, trust,
maintenance,  casement, compensation,

p://biharmuseum.org /
er has to submit non-

claims, gift, lis-pendens, exchange, share,
beneficial interest, release, relinquishment,
partition, power of attorney, contract/
agreement, will, bequest, inheritance,
succession, FAR, FSI, occupation, share,
assignment, development rights, family
arrangement/settlement, partnership,
possession, allotment, order or decree or
direction of any court of law or any other
statutory or adjudicating authority or
acquisition by government or any entity,
prohibition or any other impediment with
respect to the Property or by way of any other
method or otherwise howsoever (“Claims”),
are hereby called upon and are required to
give notice of any such Claims, if any, in
writing to SNG & Partners, Advocates at
1011-1015 Raheja Chambers, 10" Floor,
Nariman Point, Mumbai — 400 021 along
with a copy addressed over email at
samreen@sngpartners.in  (marked to the
attention of Ms. Samreen Paloba) along with
copies of all necessary supporting documents
and other proofs within 14 (fourteen) days
from the date of publication, hereof, failing
which it will be presumed that no party or
person has any right, title, interest,
entitlement, claim, share, demand in the
Property of any nature whatsoever, and the
Developer is vested with absolute, clear and
marketable title and interest in the
development rights of the Property (in the
manner mentioned above), and the claim or
objection, if any, has been knowingly waived
and thereafter no claims or objections of any
sort from any person will be entertained and
taken into consideration, and shall not be
binding on our client / the Developer.

rough demand draft in

a — 800001 before due
essing Fee/Conditional
Director General, Bihar

Bihar Museum Society,

tted at the office of the
ission of the tender.

THE SCHEDULE HEREINABVOVE
REFERRED TO
(Property)

All that piece and parcel of land bearing Plot
No.533 of Khar Suburban Scheme No.VIII,
bearing C.T.S No. E/82 of Village Bandra,
admeasuring about 610.4 square meters or
thereabouts, with the building named
“MAYA” standing thereon, situated at 17"
Road, Khar (West), Mumbai 400052, in the
Registration District and Sub- District of
Mumbai City and Mumbai Suburban and
bounded as follows:

On or towards the North: by the Plot no0.532,
On or towards the South: by the Plot no.534,
On or towards the East : by 17" Road,

On or towards the West: by the Plot no.564
and 565.

Date: November 03, 2026
Place: Mumbai

0p.m.

Samreen Paloba

SNG & Partners,

Advocates at 1011-1015

Raheja Chambers,

10" Floor, Nariman Point,
Mumbai — 400 021

Emails: samreen@sngpartners.in

he office of the Director
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The Mogaveera Co-operative Bank Ltd.

Regd. & Administrative Office :
5th Floor, Mogaveera Bhavan, M.V.M. Educational Campus Marg, Off. Veera Desai Road, Andheri (West), Mumbai-400058
Contact for Details : 9833220680 / 9819132445 / 9821872846 / 8451980198 / 9702362456, Email - recovery @ mogaveerabank.com

PUBLIC NOTICE FOR SALE

In exercise of powers conferred under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 & Security Interest (Enforcement) Rules, 2002 and pursuant to the possession
of the secured assets of the borrower(s)/ mortgagor(s) mentioned herein-under, the public and all concerned including the concerned borrower(s)/ mortgagor(s), their legal heirs/ representatives, as the case may be
are hereby informed that the Sealed Offers/ Tenders along-with the Demand-Draft or Pay-Order towards Earnest Money Deposit are invited by the Bank for sale of the following Immovable Property on “as is where is
basis” and on “as is what is basis”, in terms of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with the Security Interest (Enforcement) Rules, 2002.

Park, Village Manjarli,
Badlapur West, Thane —
421 503 admeasuring
451 sq. ft. (Carpet).

Hundred Sixty Five Only)
as on 30/11/2019 plus
interest from 01/12/2019

Off.

Description of Inmova | Reserve Price| Earnest Inspection |Date and time| Name of the Borrower/ Outstanding Loan Name & Address of the Date, time and place of
ble Asset/s/ Properties (In Rs.) Money of the of opening Mortgagor Amount: Secured Creditors: Submission of Tenders/ Offers:
Deposit Property the tenders:
(InRs.)
Flat No.603, C Wing, 6th|Rs.14,00,000/- | Rs.1,00,000/-| 11/11/2026 | 13/11/2026 | Mrs. Veena Shankar Puthran|Rs.19,84,565.00 (Rupees|The Mogaveera Co-operative |Sealed Tenders/ Offers along-with the
Floor, Maruti Prakruti From 11 a.m at 11 a.m — Borrower & Mortgagor.|Nineteen Lakhs Eighty|Bank Ltd. 5th  Floor,|Demand-Draft or Pay-Order towards
Dham, Near Deepali to 4 p.m. onwards. Four Thousand Five|Mogaveera Bhavan, M.V.M.|Earnest Money Deposit shall be

Educational Campus Marg,
Veera
Andheri (W), Mumbai — 400

(HSG/43). 058.Contact nos. :- Mogaveera Bhavan M.V.M
9833220680/ Educational Campus Marg, Off. Veera
9819132445/ Desai Road, Andheri (West), Mumbai
9821872846/ — 400 058
8451980198/
9702362456

submitted to the Authorised Officer on
or before 12/11/2026 upto 4 p.m at
Administrative Office 5th Floor,

Desai Road,

responsibility of the Auction buyer.

in arrears in respect of the said properties before participating in the auction.

7.Tenders quoted below the "Reserve Price" will not be considered.

Date : 02/11/2026
Place : Mumbai

1. The purchaser shall bear all the applicable Stamp Duty/ additional Stamp Duty, Registration Charges, Transfer Charges, fees etc., and also all the statutory/ non-statutory dues, Taxes, assessment charges, fees etc.,
and rates both existing and future relating to the property. The Sale Certificate will be issued in the name of the successful bidder only and its registration with the respective Sub-registrar office shall be the sole

2. The Authorised Officer Reserves the right to accept or reject any bids and/or adjourn/ postpone/ cancel the sale/ modify any terms and conditions of the sale without any prior notice & without assigning any reason.
3. Mortgagor/ borrower may bring prospective bidder/offerer and may also remain present while opening the tender on the date mentioned herein-above.
4. Intending bidders should inspect the property on specified date for inspection before submitting their bids. Bidders are advised to get themselves satisfied about the title of the properties as well as about any dues

5. The successful bidders/ offerers should deposit 25% of the bid amount immediately i.e on the same day or not later than next working day and balance 75% within 15 days of acceptance of bid.
6. If the successful bidders fail to pay the balance 75% of the bid amount within 15 days from date of acceptance of bid, the deposited amount shall be forfeited.

STATUTORY NOTICE UNDER RULE 8(6) of the Security Interest (Enforcement) Rules, 2002 : This publication is an intimation to the Borrowers/Guarantors/ Mortgagors, as contemplated in the Act & Rule 8(6) &
9 of the Security Interest (Enforcement) Rules, 2002 about holding of Auction/Sale by inviting sealed tenders from the public in general for sale of secured asset/s on above mentioned date/s.

NOTE: THE ABOVE SAID MORTGAGED PROPERTY/IES IS/ARE IN THE CUSTODY OF AUTHORISED OFFICER, WHO IS THE ONLY PERSON AUTHORISED TO DEAL FOR AUCTION/SALE OF THE SAME.THE
PUBLIC/ INTENDING BIDDERS ARE HEREBY CAUTIONED NOT TO DEAL THROUGH ANY OTHER UNAUTHORISED PERSONS/AGENTS.

POSSESSION NOTICE
(for immovable property)

Whereas,

The undersigned being the Authorized Officer of SAMMAAN CAPITAL LIMITED
(CIN:L65922DL2005PLC136029) (formerly known as INDIABULLS HOUSING
FINANCE LIMITED) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13 (12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued Demand Notice dated 28.02.2023 calling upon
the Borrower(s) ASHOK SAHADEV PATIL and SUNITA ASHOK PATIL to repay
the amount mentioned in the Notice being Rs. 18,54,989.71 (Rupees Eighteen
Lakhs Fifty Four Thousand Nine Hundred Eighty Nine and Paise Seventy
One Only) against Loan Account No. HHLBAD00340493 as on 24.02.2023 and
interest thereon within 60 days from the date of receipt of the said Notice.

The Borrower(s) having failed to repay the amount, Notice is hereby given to the
Borrower(s) and the publicin general that the undersigned has taken Possession
of the property described herein below in exercise of powers conferred on him
under Sub-Section (4) of Section 13 of the Act read with Rule 8 of the Security
Interest (Enforcement) Rules, 2002 on 29.10.2026.

The Borrower(s) in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of SAMMAAN CAPITAL LIMITED (formerly known as INDIABULLS
HOUSING FINANCE LIMITED) for an amount of Rs. 18,54,989.71 (Rupees
Eighteen Lakhs Fifty Four Thousand Nine Hundred Eighty Nine and Paise
Seventy One Only) as on 24.02.2023 and interest thereon.

The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of

the Actinrespect of time available, to redeem the Secured Assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

Authorised Officer

FLATNO.105/B, HAVING CARPETAREAADMEASURINGABOUT 470 SQUARE
FEET, ON 1ST FLOOR, IN THE COMPLEX KNOWN AS BHAKTI PARK,
CONSTRUCTED UPON LAND BEARING SURVEY NO. 83, SITUATED IN
BHOSALE NAGAR, SHIRGAON, TALUKA AMBERNATH, BADLAPUR EAST,
THANE-421503, MAHARASHTRA.

Sd/-
Date :29.10.2026 Authorised Officer
Place : THANE SAMMAAN CAPITAL LIMITED

(FORMERLY KNOWN AS INDIABULLS HOUSING FINANCE LIMITED)




» Email- contact@navakal.in » www.navakal.in » [*1 3 /navakalofficial

#ad | FoTeAR 3 AER, 0% | |

\W TIPIS- 9000y

T oreg -

2. AGIFHAT . AT HIN I AR S €. T,
IO € 2. TSI € 3. TRGLHT SEavATEra! I
INRSST TS 2. TIAl, TR 209, T Ao
TR A AW gc. TG €o. A Ro.
JHdd OO 9= 9. TEe, f 3. "
BIAIET QY. dargd i ¢ 9. qd, FEHm
30. FOTE ASGHR 32. I 3. B 33. ABHS
ASST 3%. T TR, TeE 38 TR 3¢
TOATE G ¥o. T ¥ €. HEHR ¥3. FWM HIFl
G T %Y. 35 Y ¥E. Sodhe, HURET ¥L.
TR M0 AT ARCIBT SHSURT HWiEl Go.
GG, AT 4R, FA LY. FEH, T UE-
gl wo. fAdieT 1530 RIS 4. AEN §o.
qrfes SR &R, 3¢ BERVIRT §%. WHH Wl
&&. IS, IR AR AIGHTT €. | §¢. 34,
@R £2. WY we. REMFeHs a Fae I&F &2.
IRT T=1 0. Ifod g, Faawtl v, HIgH HO
e, FEHME FHISTS Blel @ W, frg
¢o. TP 3. T ¢LR. FHIE SHavA HIEH £ 3.
TFSA S CE. FIRT HE (. A 3. @M
frfia qeneTel ORI Y. TieaEed e
I 2 &. U 0 TaTd Q0. BIY, BTgd & ¢ A1GH
goo. TUNET B AHRT HSHSI, Teifseh
R0, TSl SWHFH Lo¥. JHMGAM Log. IXK
gols. Wfegel, Wigg 2o¢. THIMA o). SUUH
2 20. AfeAR, Jufa

IN oI -

9. WEHdl 2. WYY 3. AUATH SIHiE I, & gaf
HAFMOAYS Ad 3 ¥ PRI, FOMe W/
. S, ST &. A0 9. HASTSAS A=l AR
¢ SFOTETEAI fo <. W, € £ 0. el JaTeA Al
IS VR A ¢ R. Ul Q. Al Wi fwy
2g. iUy, SE@T 2¢. Umit WIS TEt &g
Ro. ITTEAN IS I Hl . 3™ o Al
3. W, WA Ry. YAPS G 0 [T
RE. TEUER . BT MU e AESBT .

? R 3 ¥ 4w g 9 ¢ R oo
STHER 23 Ry WY %€
20 % 2Q R0 R|RR
23 Q¥ /e |RE 29 ¢
R 30 R R .33
3% 34 3% 39 3¢ [R
¥o %2 ¥R %3 i 11 ¥l
¥E, %9 ¥ ¥ o  [ug bR b3
.L\x Wy WE Yo e ]
g0 [&2 &2 §3 &% &4
&8 g9 &¢ €%
\90 92 \9% 93 9% \gly \9,
\9\9 \9¢ 9% Lo
A LR L3 (A1 (AT}
A 49 (A4 R Qo
?2 3R %3 Q% ’Y ?& _9
e %R Ro0 0% goR [R03 0¥ |04
%0E R0 R0¢ 20] 330

AR Q. oM 30. 9, Ry, 3.

fSeamae wfag vl ¥2. &da 39 o9,
IS ABS Y. G Y. e Wit FUS ¥R.
qlea, BT W Q. FghI! aT; HST &S W 3. Tl
L. FTEFET T B0, TS HHUT B0 . G

Weoo fEEe 9= §r. #A@OEN, &
FHRVATET FA & 3. TUATE HGAT €%, Gl &4
HIHL €¢. U0 g ARO €R. U INTHISA,
THET o. SHd 9. HEBMIHS, FATEl 3.
T oy, Sd, FH TR I 3fmw, oS,
T W BT fig we. ESF@! co. T
T AR . B . WAL GEl .
FHA WAoo g8t ¢¢. a1 & Qo. TH
ffge wessTsil 2. J5hes 3. T, SSMBTHR
9 Q. JHAW, T @D 4. TSI S HIS
Rg. J@, fFed _u. @i, I <. fimmE
R00. GBS go%. THIIN, HHAeH ¢o3. fozm
gob. 3T, 3T °

TAThIS hiS shHIh 39\9% = I

A=A VT : . TR & Sodl ¢ ufdow g9.
TEell 93, TS g4, ZaW 2. A9 <. K Ro. T
. YHYFIE 3. AST WaA0l 2§ TWHARS ¢. T
3%. © 30. 0T 33. FSHR 34. FIHT 35. Tsh 3\9.
I 3¢. Ydos 3%. THT ¥9. Gob ¥3. HIF ¥E.
FEAIE ¥ GHIE 4. BH 4R. JFER 43. A
LY. AR . BT YE. ATEHA L. BT LR, §ST go.
TETEl £3. A1 £%. T €. W €. TaX £2. @
9% ST 93. FEI 9. TSI 0E. TRET 9e. Tl 08,
MS £2. ARMR £3. THT £3. GTRAR 4. 915F L.
I Q0. FACTHU 3. T 3. FTET Q. FHEET QE.
TIRE ¢, IWAE Yoo. HY fLo0f. dd LoR.
ABHET €0 3. FAaR, ¢ o%. flEr

IN I : 2. G 2. T 3. T ¥ A G T €
{301 0. & ¢. IR 2. FHHL Lo0. INC ¢2. TAS 9%.
T 2E. FBT Q9. THR £2. YLH Q. TGh! 3. Al
¥. 98T THIUl Q4. TIEI RE. =des 9. dMl 3o.
T 3%. AIHLUN 3%. EBFHNT 3%. B! ¥o. U ¥9.
9E ¥R TH WY M W I ¥ . HET Wlo. T
¥¢. T ¥, GAMAER bo. T Y. d™ LWy. T
LE. TBH L. T 4. THT §2. SHSISG §R. WK
EL. TT £¢. TSMT Wo. o We. LR 2. dE@T v3.
Al ol TN 9. TRAT oo, WRR 9. WTHAT Lo
FHET L% ARBFET LY. TECT L. HEBABT LL. TeH

¢R. A Q0. HERT 2. Tl 3. UMY R¥. TR

aefeRy o Pegerl forsr fHeTasT 3. ATSC Tord 3\9. BT TS 3%, TGS &AM < ¢. 1 Q€. ST Q. M .. AR

e a1eded ferashen et e ?

M UTE ¢ d%el - AT giharg shetl. 9T degha
FHeaHa Feeue afR geT g% avarared
EaIE RS 0 > L) R o L L2 (o) > SO 1
=raTeraTeaT FegE muE e, Jufite =
TETIR A1 fgadia grar a1 Sicen agas
oz fofa sifteraift smuer wdea astEaA
o1, Y FoemoTE el @Y fo Hlegetell AT
OIS R S0ATT AT,

TREUTE T T U5 UTSE aTfieh o1 &TI hicT HURATIET
feren ITETeT T Tehil HELTORIE IR
ot Feft TR, HEShgd AAMSINA e

aMeTada Ton fIvm 3

STl BUd TE hETel

FAOITHEST AT 37T, =

HEaM™l IMEaTd  ~ATATTATIHT
ST AU TR,

qmﬂqﬁﬁh‘r emﬁT

g TENDER NOTICE R
Sealed item rate tenders are invited
from qualified & reputed confractors who

have executed similar work to quote for
Repairs, Waterproafing, Structural Work,

E{éaTr%,SWTBITQ’}IQA

Plumbing, Painting & Miscellaneous
work on behalf of:

SHANKAR PARK C.H.S.L.

Shankar Lane, Kandivali (W),
Mumbai - 400 067.
Tender Forms can be collected from
Society's / Consultant's Office from
03/11/2026 to 12/11/2026 between
10.30 am to 5.00 pm. (Except Holiday)
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office till 14/11/2026 till 7.00 pm

STERLING CONSORTIUM
An IS0 9001:2015 CERTIFIED CO.
Add: Shop No. 21, Shree Ganesh
Ekta Building, Reddy Bldg. No. 2,
Near Ganesh Mandir, Yashwant Nagar,

Goregaon (W), Mumbai — 400 104.
Tel: 83558 68566

_( Tender Cost: Rs. 5,000/- )_
in cash (Non Refundable).

( Submission of Tenders: In Sacietyj
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